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(b) The Ag,·ee'ment provides for 
rendering technical assistance in the 
erection and operation of tohe Plant 
and providing neeessary technkal 
know-how, and also for lraining of 
Indian technicians. For all these 
services the Indian company will pay 
9 suitable fee to the foreign ccrmpany. 
A small minority participation by the 
foreign company in the equity capital 
of the Indian company is also envi-
saged. 
Chanre In Monetary System In the 

United Nations .'90. Shrlmatl Sa"ltrl Nlram: 
Will the Minister of Co_eree be 
pleased to sta~e: 

(a) whether tohe 21 tleveloping 
countries, including India, haVe chal-
lenged the right of the group of ten 
Nations to decide the change in the 
world's monetary system in the Uni-
ted Nations; and 

(b)if so, the broad features of thcir 
suggestions? 

The MinIster of C_ree (Shrl 
Maaallhal Shah): (a) Twentyone 
developing countries including India 
submitted to the Committee on Invisi-
bles and Financing Related to Trade of 
the United Nations Conference on 
Trade and Development, at its special 
session in New York in JanuQry-Fp.b-
ruary, 1966, a joint Memorandum on 
International Liquidity, wherein they 
have emphasised the need to take 
decisions concerning the international 
monetary system in the widest possi-
ble forum, and not by a restricted 
group of countries, ina~much as such 
decisions affect the entire interna-
tional community. 

(b) The Memorandum, while 
emphasising tohe above principle as 
also the need to find solutions to the 
problem of international liquidity 
which take into account the intereBtl 
of both developing as well as deve-
loped countries, broadly endorses the 
findings and recammendations embo-
died in the Report of the Group of 
Experts on International Monetary 
Issues appointed by the Secretary-
General of UNCTAD and also makes 

a few other suggestions in the same 
direction. 

Import of Dates from Iraq 

·7111. Shrl Madha Llmaye: 
Shrl Klahen Pattaayak: 
Dr. Ram Manohu Lohla: 

Will the Minister of Co_eree be 
pleased to state: 

(a) whether it is a fact that the 
State Trading Corporation has import-
ed dates from Iraq in February, 1966; 

(b) if so, whether the consignm...,t 
has been found to be unfit for human 
consumption; and 

(c) if so, who was responsible for 
this, the Iraqin Date Company (the 
exporter) Or State Trading Corpora-
tion (the importer)? 

TIle Minister of Commerce (Shrl 
Maaabhal Shah): (a) to (c). Out of 
35,300 baskets of dates imported by 
the State Trading Corporation during 
the months January/February, 1966, 
about 580 baskets have been found to 
be unfit for human consumption after 
most rigorous inspection by Port and 
MuniCipal health authorities. In 
perishable commodities like dates, a 
certain amount of decoy i~ transit. 
handling and storage is normal and 
is inescapable. When viewed in this 
context this represents a small per-
centalle and it is rather difficult to 
fix responsibility On anyone. 

Public Sector Undertakinrs 
·'112. Sh .. Hlmat8inr"': 

Shrl Ram __ r TanUa: 

Will the Minister of Industry be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment are considering 0 proposal 
that public lector undertakings should 
aim at 12 per cent return on the capi-
tal employed; 

(b) if so, the details of the pro-
posal; 

(c) whether the proposal has been 
made in view of the Venkataraman 
Committee's recommendaUOIII; and 

Cd) how far this proposal will bene-
fit the Government? 
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The Minister of Industry (Shrt D. 
8an.llva,.,.a): (a) There is no speciJIc 
proposal as such under consideration 
of the Govemment, requiring public 
&ector undertakings to aim at 12 per 

.cent return on capital employed. 

(b) to (d). Do not arise. 

Report on Salem Steel PlaDt 

'793. Shrl D. C. Sharma: 
Shrl S. Kandappan: 

Will the Minister of Iron and Steel 
be plcased to state: 

(a) the progress made by the 
Japanes<' team in submitting its re-
port on the Salem Steel Plant to Gov-
ernment; 

(b) the recommendations made in 
the report; 

(e) whether any decision has been 
taken on the establishment of the 
Salem Steel Plant for alloy steel and 
opecial steel; and 

(d) whether the plant will be ready 
.during the Fourth Plan period? 

The Minister of Iron and Steel (Shrl 
'1'. N. Singh): (a) The report of the 
Japanese Survey Team on the Ney-
veli-Salem Steel Project is expected 
to be received in a few days. 

(b) Does not arise. 

(c) No. Sir. 

(d) This is under consideration of 
.. &.iOvemment. 

Damare to Railway Property In 
West Benral 

'794. Shrlmatl Tarkeshwarl Sinha: 
Shri Vishwa Nath Pandey: 
Shrt Yaahpal Singh: 
Shrl P. C. Bar_h: 
Shrl .Jashvant Mehta: 
Shrl Rameshwar Tantla: 
Shrl Onkar Lal Berwa: 
ShrI Jt. S. PantSe:r: 

Shrt Subo4h Banada: 
Dr. L. M. SInChvl: 
Shrl D. C. Sharma: 

Will the Minister of Railway. be 
pleased to state: 

(a) whether it is a fact that a bogey 
of a Calcutta-bound electric train on 
the Sealdah-Ranaghat Section was 
burnt and another completely damag-
ed when a mob set fire to them near 
Badkulla Station next to Krishna-
nagar City Station during the recent 
food agitation in West Bengal; 

(b) if so, the cost of the damagaa 
caused thereby; and 

(c) the total amount of loss to the 
Railway property during the agitation 
period? 

The Minister of Stale In the Minis-
try of RaIlway. (Dr. Ram Snbhar 
Singh): (a) Yes, Sir. 

(b) Rs. 1,60,000 (approx.). 

(c) The total loss to railways serv-
ing in West Bengal has been estimat-
ed at Rs. 54.29 lakhs, approximately. 

Trade with YurosJavla 

'195. Shrl Yashpa\ Sinch: 
Shrt Jt. S. Pandey: 
Shrt Hlmatslncka: 
Shrl Rameshwar Tantla: 

Will the JIIinister of Commeree be 
pleased to state: 

(a) whether any economic and trade 
agreement has been signed between 
India and Yugoslavia as a result of 
the discussions which took place In 
Delhi between the Government of 
India and the Yugoslavian Delega-
tion; and 

(b) if so, the main features there-
of? 

The Minister of Commerce (Shrl 
Manubhal Shah): (a) Yes, Sir. 

(b) A Protocol on the talk. on ""'-
pansion of trade and economic rela-
tions between India and Yugoslavia 
was sllned on 18th March, 1968 by 




